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1. ORDERS OF THE HON’BLE TRIBUNAL

The Hon’ble National Green Tribunal, Southern Zone, Chennai in the
matter of O.A No. 15 of 2021(SZ) Tribunal on its own suo moto — based on
the News Item in the Hindu English Newspaper dated: 05.01.2021 & In the
Dinamalar Tamil Newspaper Chennai Edition dated: 05.01.2021, “White
foam Observed in Cooum stretch near Napier Bridge” Vs The Chief
Secretary to Government, The Secretary to Govt. of Tamil Nadu, Dept of
Environment, Chennai & Ors., passed orders dated 20.01.2021 in
Annexure — | to ascertain the source of pollution and cause of pollution and also to

suggest remedial measure to be taken in coovum stretch near Napier Bridge.

Excerpts of the News Item in the Hindu English Newspaper
dated: 05.01.2021 under the caption, “White foam Observed in Cooum
stretch near Napier Bridge” high phosphate content, rough slea and high
wind conditions were cited as possible reasons & In Dinamalar Tamil
Newspaper Chennai Edition dated: 05.01.2021.where in they have
mentioned that similar issue has been projected in pattinapakkam beach
area, showing large scale foam being formed near Napier Bridge at a place

where Cooum River joins the Marina Beach.

2. Constitution of Joint Committee

In compliance to the aforesaid orders dated 20.01.2020 of Hon’ble
Tribunal (SZ), Chennai, a Joint Committee comprising of following members
as directed by Hon’ble National Green Tribunal (NGT) with Tamil Nadu
Pollution Control Board (Nodal Agency) videits Office proceedings No. Proc.

No: TNPCB/LAWIII/NGT/02451/2021 dated: 09.02.2021. (Annexure - II)



Thiru, G. Tamil Selvam,

1. [onal Officer-5, Greater Chennai Corporation, Member
Chennai

Dr.V. Selvam,

2 Member,

'Tamil Nadu Coastal Zone Management Authority (TNCZMA),
Chennai

Dr. Pravakar Mishra, Scientists-F,

3 Dr. K. Ramu, Scientist-E,

Member

Member
National Centre for Coastal Research (NCCR),
Chennai
Thiru. C. Rajinikumar,
4. |PA to Revenue Divisional office, Member

North Chennai

Thiru. Sankara Subramanian,

Assistant Director ;
’ ff

5. |Advanced Environmental Laboratory, Nedal Gfficers

Tamil Nadu Pollution Control Board, Member

Chennai

The Joint' Comfnittee meeting was organized by Tamil Nadu Pollution
Control Board, Chennai (Nodal Agency) with the members of Joint Committee
on 23.03.2021 and minutes were circulated for necessary actions (Annexure -
lI). The meeting was conducted to discuss about the joint inspection before
conducting the sampling at Cooum stretch near Napier Bridge. Then, the joint
committee decided to collect the samples at Cooum stretch near Napier
Bridge, shoreline near Napier Bridge at the confluence point of River Adyar
and also decided to take the samples from the frequent recurrence of sea

foaming at shoreline of Srinivasapuram near the confluence point of River

Adyar.

3. Joint Inspection of the Committee

The Joint Committee has inspected the stretch of Napier Bridge at a place
where Cooum River joins the marina beach and up to Srinivasapuram near the
confluence point of River Adyar on 25.03.2021. Water was found to be flowing
dark in color with unpleasant odour and domestic sewage, solid waste were

found mixing down the drain near Cooum River.



Joint Committee Inspection on 25.03.2021

4. General Description of the River

Chennai is a metropolitan city with a population of 4.65 million (Census, 2011)
and a major industrial hub in south India. The study area ( Lat. 12°59’1.03”N, Long.
80°19'0.05"E and Lat. 13°3'59.62"N, Long. 80°17'41.92"E ) along the Chennai coast.
Point sources of pollution are mainly from large to small scale industries and untreated
urban wastes from Chennai metropolitan through Cooum, VAdyar river. The Cooum river
( 65 Km of which 18 Km fall within the city limits ) and Adyar river ( 42 km) with
catchment area of 290 and 860 km? respectively, are the major point sources to the
coastal waters of Chennai. Formation of sand bar at river mouth, gentle river bed slope
and tidal range of ~0.7m prevents the effective flushing. As a result, except for the
monsoon months, the river water becomes stagnant, anoxic and rich in organic matter.
Frequent dredging of sand bar is undertaken to maintain the inlet and.enhance the tidal

exchange, which has a direct impact on adjacent coastal water quality.

Debris found in the see shore away from Cooum River confulence point.



Cooum River confluence point near Napier Bridge

5. Method of Sampling and Analysis

The samplings were done by the joint committee members National
Center for Céastal Research (NCCR), Chennai, the Collectorate of Chennai,
Chennai and Tamil Nadu Pollution Control Board (Chennai) on 25.03.2021.
Onshore sampling was done by NCCR in the sea who are monitoring the
coastal water quality along the Chennai coast since 2013. TNPCB has done
sampling in offshore at Cooum stretch near Napier Bridge, shoreline near
Napier Bridge at the confluence point of River Adyar and also decided to take
the samples from the frequent recurrence of sea foaming at shoréline of
Srinivasapuram near the confluence pbint of River‘Adyar. Th.ef.sarﬁpling

locations are:

1. Cooum River stretch near Napier Bridge

2. Shoreline near Napier Bridge at the confluence point of River Cooum
3. Srinivasapuram near the confluence point of River Adyar
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Sampling at confluence point of Cooum River near Napier Bridge on 25.03.2021

The samples were analyzed as per APHA 23 Edn 2017 and the

analytical results of the samples collected from the above locations



reveals that BOD of the samples was found to be not complying as per

Designated Best Use (DBU) — (Annexure- IV) as per Water Quality Criteria by CPCB.
On perusal of report of analysis of samples, the TNPCB observed that the
presence of total Coliform in Cooum river near Napier Bridge and in the sea
water at Srinivasapuram near the confluence point of River Adyar were in the
range of 40 to 230 MPN/100ml which indicates high influence of sewage in sea
water as well as in Cooum river. The presence of ammoniacal nitrogen indicates

the presence of untreated sewage to the river water body:.

The report of analysis of the surface water samples collected on
25.03.2021 is given in below table:
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General Parameter
Water Temperature °C 320C 320C 310C -
pH Number 7.42 7.47 8.61 APHA 23rd Edn 2017- 4500 H+ B
TSS @ 105 mg/L 84 90 30 APHA 23rd Edn 2017-2540 D
TDS @ 180 mg/L 5004 5968 36658 | APHA 23rd Edn 2017-2540 C
Chloride mg/L 3108 3200 16000 | APHA 23rd Edn 2017-4500 CL - B
Sulphate mg/L 282 332 2004 APHA 23rd Edn 2017-4500 SO, 2E
Organic Matter
Dissolved Oxygen mg/L NIL NIL 2 APHA 23rd Edn 2017-2540 C
BOD mg/L 22 27 o] IS 3025 (Part 44) - 1993, Reaff 2009
COD mg/L 120 128 40 IS 3025 (Part — 58), Reaff 2006
Nutrient Parameter '
Ammonical Nitrogen ma/L 172 8.96 2.80 APHA 23rd Edi 2017-4500-NH3C
Dissolved Phosphate mg/L 1.34 1.23 1.46 APHA 23rd Edn 2017-4500-P-E
Total Kjeldhal Nitrogen mg/L 20.2 16.8 4.48 APHA 23rd Edn 2017-4500-N-B
Free Ammonia mg/L 18.7 10.9 3.40 i
Microbiology
Total Coliform :‘ff;mfl 460 140 ‘!40 | APHA 23rd Edi 2017-9221B,C
Feacal Coliform i 140 45 <1.8 | APHA 23rd Edi2017-9221 B,E

The Tamil Nadu Pollution Control Board is monitoring water quality under the
National River Conservation Programme (NRCP) project by the Central Pollution
Control Board in rivers Adyar, Coourﬁ, Buckingam Canal and Otteri Nullah and also the
4 STPs Nesapakkam, Kodungaiyur, Perungudi and Koyambedu from 2019 onwards in
Chennai city. The details of monitoring stations by monthly at Adyar and Cooum outfalls

in Chennai as per CPCB directions are as follows:




Details of monitoring stations at Adyar and Cooum outfalls

SI. | Monitoring Stations at Adyar | Sl. Monitoring Stations at Cooum
No. river outfall / Code No. No. river outfall / Code No.

1 | Nandambakkam - 10033 8 | Anna Nagar - 10040

2 | Ekkaduthangal - 10034 9 | Arumbakkam - 10041

3 | Jafferkhanpet - 10035 10 | Aminjikarai - 10042

4 Maraimalai Nagar - 10036 11 | Poonamallee - 10043

5 Before Golf course - 10037 12 | College Road - 10044

6 Kotturpuram Bridge - 10038 13 | Near Central Jail - 10045

7 Near Boat Club - 10039 14 | Napier Bridge - 10046

The trend of analysis shows that Dissolved oxygen is ranges from nil to 2 mg/L,
Long term past data of the study reveals that the total and fecal colifrom is higher than
normal in Cooum stretch and found to be moderate in Adyar river stretch. The absence
of Dissolved oxygen and presence of ammoniacal nitrogen and the total and fecal
coliform clearly indicate that untreated sewage is being discharged. It is also due to the

settlements along the bank of the water bodies and also dumping of solid wastes.

The observation made from the study of NCCR reveals that untreated
waste disposal be a major source of pollutants in both the water ways- Adyar
and Cooum. Microbial studies also indicate presence of very high values of
faecal coliforms (many folds higher than normal values) throughout the year

attests to the fact there is a leakage of untreated sewage to the environment.

6. ACTION TAKEN BY TNPCB.

The study reveals that the pollutants are at high levels. The reason for pollution
of the water bodies is mainly due to the mixing of sewage from the unsewered areas,
settlements along the bank of the water bodies and also due to dumping of solid

wastes. The restoration of Chennai city water ways is entrusted with Chennai River



Restoration Trust. The Trust formulates plans and undertakes implementatidn of

programmes on restoration of Chennai city water ways in co-ordination with the line
Departments. Accordingly, Integrated Cooum River Eco-Restoration Project and Adyar
River Restoration Projects are being implemented by the respective line Departments.

TNPCB has provided a sum of rupee 20 Crores for this project

The TNPCB vide Proc. Dated. 04.12.2019 (Annexure — V) has issued directions

to the Chennai Metro Water Supply & Sewerage Board (CMWSSB), Chennai to take
‘immediate action to connect the unsewered wards located on the banks of River Adyar
to underground sewerage system and shall take necessary action to install Tertiary
Treatment Plant comprising RO system to the three STPs located at Nesapakkam and
explore the possibility of reusing the RO permeate for industrial purpose and to convey
& dispose the RO reject directly into sea after conducting the marine impact study
through reputed institution to curtail the discharge of sewage into River Adyar. TNPCB
has again issued directions dt. 16.03.2021 (Annexure — VI) to the CMWSSB, CMA,
D4TP, Rural Development & Panchayat Raj Department and Directorate of Public Health
and Preventive Medicine on the installation of Online Continuous Effluent Monitoring
System (OCEMS) and using of mobile based application on STP monitoring towards the '

compliance of CPCB directions dt. 15.02.2021.

7. Conclusion:

The source and cause of Sea foam is mainly created by agitating sea waters,
particularly when it contains higher concentrations of dissolved organic matter. The
overall analysis of the data reveals that the contamination of surface water of the river is
due to the unhygienic anthropogenic activities and disposal of either untreated or
partially treated municipal and domestic waste into the river systems directly or
indirectly. The water quality of River Cooum and River Adyar is being monitored every
month under National River Conservation Programme (NRCP) project report reveals
that the presence of heavy load of organic matter and total and fecal coliform (reason

for pollution of the water bodies) is mainly due to the mixing of sewage from the



unsewered areas. Microbiological study report from NCCR who is monitoring the

Chennai coast since 2013 indicates the presence of very high values of faecal coliforms

(many folds higher than normal values) and also occasional blooming of phaeocystis sp.

along the Chennai coast attest to the fact there is leakage of untreated sewage to the

environment. The joint committee has recommended based on the reports that the

continuous dredging in the mouth of the rivers near confluence point and the free flow of

river water without any stagnant, will prevent the recurrence of froths in the sea.

Dr. V. Selvam,
Member,
* Tamil Nadu Coastal Zone Management

Authority

Revenue Divisional Officer,
North Chennai

f 1

.......................

Thiru. G. Tamil Selvam,
Zonal Officer-5,

Greater Chennai Corporation, Chennai

Dr. Pravakar Mishra,
Scientist — F,
National Centre for Coastal Research

Thiru. Sankar Subramanlan
Assistant Director,
Advanced Environmental Laboratory,
Tamil Nadu Pollution Control Board, Chennai.
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TAMIL NADU POLLUTION CONTROL BOAN

Proc. No: TNPCB/LAW/LAII/NGT/02451/2021 dated:09.02,

20217

Sub: TNPC Board — Law - Hon'ble NGT Application No.15 of 2021(SZ) -Suo
Motu based on the News item in the Hindu English Newspaper
dated:05.01.2021, & In Dinamalar Tamil Newspaper dt: 05.01.2021, “White
foam Observed in Cooum stretch near Napier Bridge” — Formation of the
Joint Committee — To inspect and furnish report to the Hon'ble NGT -
Regarding. |

Ref: 1.Email received from the Consultant Judicial, NGT(SZ),Chennai along with
Copy of the Hon'ble NGT dated:20.10.2020 passed in O.ANo.15 of 2021 .

Rk hkkhw

It is submitted that an Original Application No. 15 of 2021 Suo Motu News

item in the Hinduy English Newspaper dated:05.01.2021, & In Dinamalar Tamil

Newspaper dt: ‘05.01.2021, "White foam Observed in Cooum stretch near Napier
Bridge”,

In this regard, the Hon’ble NGT has passed order dated 20.01.2021 and
issued the following directions among other things inter alia as follows:

“In order to ascertain the source of pollution and cause of pollution

and also remedial measures to be taken, we feel it appropriate to appoint a

Joint committee comprising of (1) The District Collector, Chennai District or a

Senior Ofﬁqer not below the rank of Assistant Collector or Sub Divisional
Magistrate to be deputed by the District Collector, (2) a Senior Scientist or a
Senior Officer from the Tamil Nadu State Pollution Control Board (TNPCB)
as designated by its Chairman, (3) a Senior Officer from Tamil Nadu Coastal
Zone Management Authority (TNCZMA) (4) a Scientist/Competeht senor staff
having knowledge in the field to be deputed by the Director, National Centre

" for Coastal Research (NCCR) and (5) The Commissioner from Greater

Chennai Corporation or a Senior Officer who is dealing with such issues in
the Corporation as deputed by the Commissioner to inspect the area in
question and submit a factual as well as action taken report. If there is any
violation found then, the committee is also directed to mention about the

action to be taken against those persons who are responsible for
committing such issues.

Tamil Nadu Pollution Control Board will act as the nodal agency for

co-ordination and for providing all necessary logistics for this purpose.

No. 76, MOUNT SALAI, GUINDY, CHENNAI - 6@0 032.
Telephone : 22353134 to 141, Fax : 044-22353068
Email : tnpcb-chn@gov.in - Web : www.tnpeh.gov.in




.I.‘II‘_,_r,];;j_&ofr,.d'ér to comply the -above said NGT orQer dated 20.01.2021, the

. KL

el B i e : : . . .
,;frASVSisi;tant*Dlrector', AEL, Chennai are nominated as Nodal

Officer and Member of
the Joint Committee respectively.

Therefore, the Assistant Director, AEL, Chennai are requested to comply
the NGT order and coordinate with the Joint C

Commit'tee-Repori to this office immediately,

The receipt of this proceeding shall be acknowledged.
Encl:- As above.

"To :

The Assistant Director (Labs-Il)
Advanced Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Corporate Office; Chennaj - 32,

‘ ?\Sﬂ

ommittee and furnish the Joint
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’ble _‘NGT Appllcatlon No. 15 of 2021 iZ_L“whlte foam observed.,

Napler Bndqe” - Formatron of the Jomt Commlttee'

1..30“'_‘A-.M" on_23.03.2021 at Tamil Nadu Pollution Control Board "

_{’-'"{,‘:-,was held at 11, 30 AM. on 23032021 at Tami
~ VI" Fioor- Conference Hal]
o -_:-";meetmg

ren Hall--:.VI“‘ Floor 76, MountSaIal Gumdv.Chennal 600 032.-,

from - The: D|str|ct Collector ofﬂce s
;,orporatron Tamrl Nadu Coastal Zone Management Authorlty S

Envrronment Natlonal Centre ~for Coastal Research

| Nadu Pollutlon Control Board
TNPCB followrng partlcrpants were present at the

1 C Lawrence Executrve ‘Engineer GCC, Mobﬂe No. 9445190025 |
‘ ‘remall acqoneS@chennalcorporatron gov.in '

e Tamll Selvam, Zonal Officer-5/ GCG, Moblle No. 9445190005
-.;_emarl acqoneS@chennalcoroorahon qov in-

.-V Selvam MemberTNCZMA Mobile No. 9442227680

; emall veelvam45@hotma|! com.

B Sivakumar Executwe Englneer/Sub GCC lVIob:Ie No.'95660824?6, '
‘ _ema|| bsrvakumar1964@qmarl com

AR Vlswanathan Assmtant Englnee‘r-/ Sub G'C_C,"Mo_bile No. 9884147148,
'-emall ; A '

C Rajlnlkumar PA to Revenue Divisional office, North Chennar
,"""-i_ffj;Moblle No. 9790930878 ‘email, Rdotpt chn@qov in-

e :;?U 5 Panda Seientists: E; NCCR, Moblle No. 904268?777
i _'.jem |I:'§j"_uspanda@nccr qov in :

K Ramu Screntlsts E NCCR Mob:le No 9444721294

Hos emall ramu@nccr govin

_ s Dr _Pra_vakar Mlshra Smenhsts F, Moblle No. 9444054364
"-"j:eme | mlshra@nccr qov, In




_‘he' formatron of wh|te _ anﬁ observed in Cooum[

Senlor screntlst from NCCR presented about the cause and source of foams in
f-*beach. shore due to concentratlon of phosphate and ammonla phytoptankton

A Nop‘l25"0f 2017 to Karnataka Poltutlon Control Board (KS’PCB) for
i Iakes SUCh as Agara Bellanduru & Varthur Lakes Iocated in the

The particlpants from each concerned departments deputed a senior officer for
e _':':on shore and offshcre sample coilectlon

- Sd/-. ASS|stant Director Lab)
Advanced Enwronmental Laboratory,_
Tamll Nadu Pollutlon Control Board

e Chennal 32 :
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Class of

watcr :

Criteria

N

; less”

o b Total Cohforms OrganlsmMPNMOOml shaH be 50 or-

nd85 Gl L |
Gmg/I ormore - - fad
ygen Demand 5 days 20°C 2mg!l or:

1. Total Coliforms Organism MPN/100mi shall be 500 or

less

“|-2.pH between 6.5 and 8.5
| 3.Dissolved Oxygen 5mg/l or more

4, Blochemical Oxygen Demand 5 days 20°C 3mg/l or '

Iess

‘Drlnkmg water source
‘after conventional

t:and dlsmfectlon'-'-

. Total Cohforms OrganismMPNHOOmI shall be 5000 or
lgss - .- " e ‘

y 2.pH between 6 to 9,
-3 Dissolved Oxygen 4mg/! or more

-4, Blochemlcaf Oxygen Demand 5-days 20°C 3mg/l or
less . - ‘- :

1.pH between 6.5 t6 8.5

£ Dlssolved Oxygen 4mg/l or more
3.Free: Ammonla (as N) 1. 2 mg/l or less .

A pH between 60t0 8 5

e - 2.Electrical Conductlvnty at 25°C. uS/icm max. 2250

3. Sodium absorptlon Ratio Max. 26

4.Boron Max. 2mgfi

Not Meeting A, B, C, D & E Criteria
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Sub:

Ref:

Issued tnder.Section. 25, of __Jt_!,;‘_;gz;;;.wa{tmar@(‘?ne,gen,tipn_;an‘d:iGoa
amended i 1988 (herein after referreq to.as the Act)

Operating the 23 KLD STP, 40 KLD STP, 54 KLD STP respectively
conditions interalia that the CMWSSB shall operate and maintain th
and continuously so as to satisfy the standards prescribed by the Boar

VAR

AN e

O/o District Environmental Engineer,
Tamil Nadu Pollution Control Board,
95011, 2nd floor,

- Poonamaliae High Road,
Arumbakkam, Chennai-600 108,

Proceedings.No.CHN 1662/RLIDEE/C HN/W/I2019/dt.04.1 2.2019

TNPC Board- Ofo. the DEE/ Chennai- Industries-Show cause notice under
Section 25 of the Water (Prevention and Control of Pollution) Act, 1974 as

1. Proc F.CHN'1-‘988/RM/DEE/‘!;QECB/CHNNV&AIZO131 dt. 12/12/2013
2. Proc.No.DEE/CHN/T NP'C.B/OLB’GNV&AJZOOfS'dt, 29.01.2007
3. Proc -F.GH’N1850/_R’UDEE[F NPCB/CHNM&A/2014 dt, 10/02/2014
~ 4. Application No.299 of 2013 (SZ) and 164 of 2014 (SZ) of Hon'ble
NGT, Southern Zone, Chennai
5. Inspection of STP's on: 04.12.2019

Consent to operate has been issued vide reference 1% 27 4ng 3" cited for
subject to certain
e STP effectively

Whereas during inspedtion of the STP on 04.12.2019, the following were

observed:

1.

2;

The CMWSSB's S‘eWage‘ treatment plants located at =Nésapakka-m Village,
Mambalam Taluk, Chennai District were under operation partially.

In 23 MLD STP, one stream of components only was in operation and the other '
stre-arh was under maintenance due to break down of 1 No. of Grit removal

mechanism and 1 No. of secondary Clarifier mechanism,

In 23 MLD STP, Primary Clarifier settling sludge was pumped to inlet of 54 MLD

STP Primary Clarifier . - |

s

Ther-e‘ft)Té:;""thé'-23‘ MLD plant was operating Aand' handling onry 50% of the

capacity. | . ) B
In Sludge treatment system of 40 MLD plant, Clarifier settling sludge transfer t
pumps were not in operational condition, Sludge Thickener was not in operation, j

Sludge dfi‘géster and Centrifuge were not in operation”



In 54 MLD plant Sludge treatment system, Sludge digester and Centrifuge were
not in operation : ; .-

7. Also, found that discharging untreated sewage into River Adyar

8. Overall, the sludge treatment and dewatering was notdone in the all three STPs

(23 MLD, 40MLD, 54 MLD) located at Nesapakkam STP Campus

9. There is a case in Hon'ble NGT, Southern Zone, Chennai vide reference 4"
cited, to direct the respondent authorities to maintain Coovum, Adayar River and

Buckingham canal free from any contamination of pollution, The CMWSSB is one -

of the respondent authority to maintain the said water bodies free from causing

pollution. However, it is noticed that the respondent authority: itself is causing
pollution of the water body. ‘

Thereby, you are violating the conditions of the consent order already issued to
the STPs under the provisions of the Section 25 of the Act, which are offences
punishable under Section:44 read: with Section 45-A 6f the Act with imprisonment for a
term which shall not be less than one year and six months, but which may extend to six
years and with. fine. - B
. Hence, you are directed to show cause. within 7 days from the date of receipt
of this notice as to why penal action for an offence punishable under section 44 read
with Section 45-A of the Act should not be initiated against you, as occupier for
contravention of the conditions imposed in the consent order already issued to the said
STPs under the provisions of the section 25 of the Act and also to show cause as to
why directions under section 33-A of the Act should not be issued
of power supply, water supply etc. to the STPs,

It is informed that non-receipt of any reply within the prescribed period will be
construed that you have no satisfactory explanation to offer for the above said
contravention and action will be taken against you on merits in accordance with law.

The receipt of this proceeding shall be acknowledged.

for closure; stoppage

AT

To “lrelly
1. The Chief Engineer (O&M-II),

CMWSS Board, o

No. 1, Pumping Station Road, Chinthatharipet, Chennai -600002;
2 Superintending Engineer (Waste Water Treatment &Reuse),
- CMWSS Board,

- No. 1, Pumping Station Road, Chinthatharipet, Chernnai -600002.

:g/\ The Executive Engineer, ‘

CMWSS Board's Sewage Treatment Plant, )

No:68, Anna main road, MGR nagar, Nesapakkam, Chennai- Pin: 600078

Capy submitted to . : _ o
1.:The Member Secretary, Tamil Nadu Pollution Control Board, Chennaifor
favour of kind information please. |
2. The Joint Chief Environmental Engineer (M), TNPCB, Chennai for favour
of kind information please. ‘
o e i O e R L P a T O .
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PROCEEDING No: TTITNPCBdIF 5656ISTP1’W!2021 Dated: 16.03.2024

Sub: - TNPCB - industrree - Lomplnance of directions issued by CPCB to the
TNPCB under Section 18(1) (b) of the Water (Prevention ‘and Control of
Pollution) Act, 1974 for wider use of Mobile Based Application on 8TP
Monitoring and for installation of Online. Continuous Effluent Monitoring
Systems (OCEMS) = Board issues directions under. Section 33 A of the
Water (Prevention and Cor trol of Pollution) Ac:t 1974 as amended

aSsueG
l?egerdmg 7
Ref: 1. CPCB Letter No File No. A- 19014;’43/06 UPC 14648 dt. 07.08.2020
: 2. Board). &) P"Oueedmg No: T‘!/TNPCBdf 15335/STPM/2020 Dateq:
2708:2020" 7.7
3. CPCB Letter No A- 14011/1/2020-UPC-l/ dated 0 s e 2040
4. Board Letter No. T1/TNPCR/ e 5656/STP/202O Dated: . . 24 11,2020
addressed to the Municipal Aomlmstratmh and Water Suop!y\MAWS)
: Depar‘tmem ‘
5. CPCB Letter No. Fi !e No. A- 19014/43/06 UPO—U_G?M dt. 156.02.2021(copy
: encloeed) ] :

Vi/hereas, in due compnarce of the dlrectlons |ssued by CPCB vide referen
1% cited, the TNPC Board has issued directions vide reference 2" cited o the
Authority of Chennai Metropolitan Water Supply and Sewerage Sonrd- (CMWoJ
Commissionerate of Municipal Admmlstratzon Di rectorate of Town Danchavats R
Development & Panchayat Raj Deparfment and D!rectmate of Public Heal‘ch anc
Preventive Medi cine under Section 33 A of the Watel (P&CF’) Act, 1974 as amendec to
install Cnline Cqmmuous Effluent Monitormq System (OCEMS) for self surveillarc
of Sewage Treatment Plants (STPs) whlch are operaled by ?hf—'-r" ‘Wwithi .1 tne
_specified time stated in \,PCB directions, j

Whereas, the CPLB vide r'cr'L;rence 3‘ "i’(Eb fozwaroed STP - wise User'|ds any

Passwords 'to the Principa' Secretary Munxc;pa! Admintstratson 'nd \Nar'
Supply(MAWS) Department and requested to d|rec‘t ’me S"ﬁ* opelators L.nder Lirban

Local Bodxes(ULBs) to use the: Moblle Applicatlon and to upioad Lhe STP monitoring
data on WeeKIy basis. Subsequently the MAWS Department was addreesed by the _'
TNPC Board vide reference 2™ cited to To Iow the dlreftlons issued by C D*’“B and reporzi

to CPCRB with copy. to TNPCE.

CPCB vide reference' s C|ted has issued directi lms ﬁeer‘mc in wvien

slrcngthemng of monitoring mechanism to the FNF‘CB Lnter Section 18L1{b).of

the Water (Prevent ion znd Contro of Pollutron) Act, 18974 regarding wsing the

mobile based applzcatzon on. STF’ mon.torl g arjc-‘ for installation of . Cnline.

t,ontmuous Efﬂuent Monitormg oystem (O\;EMQ) :

No. 76, MOUNT SAUAL GUINE

Telophone @ 25 gt

25




Board hereby Issues the f ol}owmg dir

S

onsa | n JO days from the dete of CPCB d reot;on dated 15 02 2021 .80 as to

.9

T

-.I\J' ;

epartments are req

‘Therefpre, 'in
(P&CP) Act.

exercise of powers conrerr@d under Section 33 A of the Water {7-

1974 as amended, | in oompllance of the directions is ued by. CPCE; the

ctions for complsance ; .
1. The STP operators of l‘I\u’iunic'ioei Corporations concerned Local

_E:odyrAgenoy!Authori-ty who are operat ing: : STP

chall etart using the
mobile based a cdop'h‘c:at\o

noon STP momtormg and upload data on weskly
basis with =mmed|ate effect. o s 55, :

2. The directions issuad for 'ns-taflatlon of OCEIVIo v:de CPCB vide Letter No. A-
19014/43/06-UPC.1/14625.- 4672 dated O?‘ 08. ?OZO are im

plemen-’ted_wnhout any
de!ey

pe

Failure to comply with the noove sard dneohon moessarv s‘teps W||| be m!tlated

er ing provisions in the said Act.

The receipt. of this orocee‘déngr-shafl be acknowledged and the concerned

uested to rurn ish actlon teken on 1hc above issues to the Board

furnish the
tus of comzliance report io CPCR by the |NPC Board in fime. '

The receipt of this proceeding *nay be acknowledged

gﬁphﬁx ;
2, ?/:_t, ey
FOI Chairman
: - _ ﬁﬁ“” noX)
: : ! i oo i
..ie Managing Director X

Chennai Metropolitan Water Stupply and Sewerage Boaro (CMWS%B)
Ne. 1, Pumping Station Road, :

o-}"mteoroeL Chennai, Tamil Nauu 600051

The Commissioner of Muolcmai Admlnlstrataon
Commissionerate of Muni icipal Admmlstratmn
No.78, Urban Administrative Bui Idmg
Santhome ~f igh Road, Chenral 28

The Director of Town Panchayats
Ulrectorate of Town Panck 1ayats
Kuralagam Chennai 600108

; .'{ he Additional Chief Secretary to. Government.

Rural Development & Panohavet Raj Department
oeoretandt .Chennai - 800 00% '

lhc Director, ' b M
irectorate of Public Health and. Preventlve Medicine

359, Anna Saiai, DMS Complex,

Feynarrpet Chennal 600 Q06

Popv?o

The Additional Chief Sec:|eta|y to Govemment
Municipal Administration and Water Supply Depar’tmem :
Secretariat’ Chennai B00 008 = for. information and necessary action

) All the JCEEs(M),

JNP B-for follow up and report

i Allthe Dt:._s

TNPCB-for follow up andreport



THE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE,
CHENNAI.

Original Application No. 15 of
2021 (S2)

SUO MOTU Based on the News
item in the Hindu English Newspaper
dated:05.01.2021, & In Dinamalar
Tamil Newspaper dt: 05.01.2021,
“White foam Observed in Cooum

stretch near Napier Bridge”.

Vs

The Chief Secretary to Govt. of Tamil
Nadu Govt. Secretariat,

Fort St. George Chennali,

Tamil Nadu-600009 & 12 ors.

...Respondents

REPORT OF THE JOINT
COMMITTEE IN NGT O.A.NO.15 OF
2021 FILED BY THE TNPCB.

Advocate for Respondent:TNPCB
Thiru. C. Kasirajan.

Date:23.07.2021.

Date of hearing:29.07.2021



